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Oil drOUng hi Kotah U ^ ju t t u )
Z38& Shri Onkar Lai: Will the 

Minister o f Steel, Mines and Fodi be 
pleased to state:

(a) whether there are any pros* 
pects of finding oil in Kotah Division 
o f Rajasthan State;

(b) if so, the names of such places; 
and

(c) whether drilling has started?
The Minister of Mlaas and OO 

(S&ri * . D. Malaviya): (a) No, Sir.

(b) Does not arise.
<c) Ko, Or.

Development Schemes hi Laccadive
M«nH|

23W. Shri Nallakoya: Will the- 
Minister of Home Affairs be pleased
to state:

(a) what amount has been allotted; 
for 1958-59 for schemes under the- 
Second Five Year Plan for Laccadive,. 
Minicoy and Amindivi Islands; and

(b) the amount spent out of that 
so far?

The Deputy Minister of Home 
Affairs (Shrimati Alva): (a) and (b). 
A statement is laid on the Table of 
the House. [See Appendix. VI*. 
annexure No. 4.]

Direct Tax System

2388. Shri Shree Narayan Das: WilT 
the Minister of Finance be pleased to 
refer to the reply given to Un
starred Question No. 585 on the 4th 
December, 1958 and state:

(a) whether the officers of the 
Central Board of Revenue who were 
sent to different countries for study
ing direct tax systems have submit
ted any reports to Government, and

(b) if so, the important observa
tions and suggestions made by them 
for adoption?

The Minister of Revenue and CivU 
Expenditure (Dr. B. Ctopala Reddl):
(a) The three officers of the Central 
Board of Revenue were sent indivi
dually to U.S.A., Sweden and Japan 
in July-August 1956 to study the tax 
systems and administration thereof 
in those countries. The team was 
not expected to make any recom
mendations as such for consideration 
or acceptance of Government. How
ever, the first-hand knowledge and 
Information obtained by them in those 
countries were, and are being utilis
ed in the implementation of the in
tegrated tax structure that has been 
recently introduced in Inflia.

(b) Does not arise.




